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(c) whether the Assistant Station Mas-
ters who were active on war service and
others have been placed senior to those
recruited prior to the 1st June, 1942 in
violation of Railway Board's letter No.
E/49/RC-1/8/3 dated 25th February 1950,
and General Manager, N.W. Railway,
Lahore letter No. 847E dated the 11th
February, 1943; and

(d) if so, the action proposed to be
taken in the matter 7

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a)
to (d). Information is being collected

and will be Jlaid on the Table of the
Sabha.
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NIGHT DUTY ALLOWANCES TO CARRIAGE
STAFF OF MECHANICAL DEPTIT, OF
SAMASTIPUR DIVISION

3773. SHRI BHOGENDRA JHA : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that the Gene-
ral Manager, North Eastern Railway has
passed orders for the payment of arrears
of Night Duty Allowance to the Carriage
staff of the Mechanical Department with
effect from the 1st April, 1967 for several
stations of Samastipur Division and other
stations;

(b) whether it is also a fact that tae
Railway Board had sanctioned payment
of arrears from the 1st October, 1967;
and

(c) if so, the steps being taken by
Government to remove this anomaly ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) Yes

(b) No.

(c) Does not arise.





